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S.No Name of Post Retainership Per day appearance Drafting & Settling Charges
fees (per case)

1 Govt. Counsel 37,500 1500 1400
2 Addl. Govt. Counsel 30,300 1500 1400
3 Dy. Govt. Counsel 27,300 1500 1400
4 Asstt. Govt. Counsel 22,800 1500 Nil

5 Addl. Govt. Advocate 30,300 1500 1400
6 Dy. Govt. Advocate 27,300 1500 1400
7 Asstt. Govt. Advocate 22,800 1500 Nil
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